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Proposal to built up new airport in Indore
2172, SHRI MUKESH R. PATEL:
SHRI SANJAY NIRUPAM:

will
TION

the Minister of CIVIL AVIA-
be pleased to state:

(a)
drome
owned

whether it is a fact the aero-
at Indore is on Ledger and not
by Airport Authority;

(b) if so, who is the Ledger and how
much is being paid to the I.edger per
month. and

(c) whether Government have any pro-
posal to build up the new airport in or
ouiside the city of Indore?

THE MINISTER OF CIVIL AVIA.
TION (SHRI C. M, IBRAHIM) (2
No, Sir,

(b). Does not arise,
(¢) No, Sir.

Airservices- from Ranchj to Calcuttz,
Mumbai and Pafna

2173, SHRI GYAN RANJAN: Will the
Minister of CIVIL AVIATION be pleas-
ed to state:

(a) whether it is a fact that air-services
had been started from Ranchi (o Calcatty,
Mumbaj and Patna;

(b) if so, whether those air-services
have since been discontinued, if so, why
thase services have beep discontinued; and

(c) whether these services are li}cely tp
be restarted; if so, by when and if not,
the reasons therefor?

THE MINISTBER OF CIVIL AVIA-
TION (SHRI C. M. IBRAHIM) (a)

Yes, Sir.
(b) Air services on Ranchi-Calcutta

and Mumbai-Patna routes were discom‘i-
nued. w.e.f. 15th June, 1997 due 10

inadoquate pessenger demand,
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(c) Due to inadequate pass:nger de.
mand, Indian Airlines has at present no
plans to restart these secrvices.

Micgat business in Indian Airlines Tickets

2174. SHRI KRISHNA KUMAR BIR-
[.A: Will the Minjister of CIVIL AVIA-
TION he pleased to state:

(a) whether Goveinment's attention hss
been drawn to the report appearing im
Pionecer dated 2nd July. 1997 regarding
illegal brisk business in Indian Adrlines
Tickets by agents in connivance- with
touts and Indian Aivlines staff; amd:

(b) if so, what action has been taken
by Government in the maiter?

THE MINISTER OF CIVIL AVIA-
TION ({SHRI C. M, IBRAHIM): (a)
Yes, Sir,

(b) Indian Airlines has taken preven-
tive measures like  assigning dedicated
officers for pre-fight ~ checks, post flight
checks by Airport Manager, Delhi, review
of cancellation procedure and deputatjon
of an officer at Delhi. Airport t¢ supervise
check-in of flights on Delhi-Leh route,

Naming of Calicu Airport afler
Shri V, K. Krishna Menon

2175. SHRI M. A, BABY: Will thg
Minister of CIVIL AVIATION bs pleased
to state:

(a) whether it s a fact that Caljcut
Airport was declared to be named after
Shri V. K, Krishna Menon on the occa-
sion of his birth Centenary celebrations
by th. then Prime Minister and the
Minister of Human Resource Develop«
ment; ‘

(b) what js the present position in
this regard; and

(c) What is the reasons for the delay
in fulfilling the assurance given by the
Government? :
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THE MINISTER OF CIVIL AVIA-
TION (SHRI C. M., IBRAHIM): (a)

to (¢} There is a proposal to rename the

Calicut Airport after the Late Shri V.K.
Krishna Menon, However, the recom-
mendations of the State Government of
Kerala have not yet been received a
final decision will be taken only after
receipt of there views,
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